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SHRI D. L. SEN GUPTA; May 1
know, Sir, what was the urgency for
such a club because tnere aze many
pla es where there is no club for the
officers, and particularly when we are
hard up for money?

SHRIMATI INDIRA GANDHI: Well,
this was started sume nume ago. The
piace, Jaduguda, is over 50 kilometres
east of Jamshedpur, and it js a place
where there are no basic amenities
available. Before the construction of
the mill and the development of the
mine, this was a barren and thinly
populated village,

SHR[ N. R. M. SWAMY: Some offi-
ces are being housed in a kuchcha
building wherein the people cannot
stand the heat of the weather, and
while so, what is the u-gency of hav-
ing a recreation club for the staff?

SHRIMATI INDIRA GANDHI: Wel],
recreation is important for efficient
working, and it is part of the general
building scheme. There it has 1181
units of accommodation. We glso had
to build for a school, a hospital a
shopping centre, a bank, a post office,
a community centre and an appren-
tices’ hostel along with the two clubs
which T have mentioned before.

SHRI P. K. KUMARAN: May I
know, Sir. whether entry into this re-
creation club is restricted to officers,
or is it available to other employees
also?

SHRIMATI INDIRA GANDHI; I
just mentioned that there are iwo
reparate clubs. One is the officers’
club which also includes a guest house
for visitors, and the second is the
workers' club which will cater for the
rest of the personne', that is about
800 in number plus their fami'ies, and
both have got facilities for indoor
games, a hall for social gatherings,
ete.

MR. CHAIRMAN: Next question.
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MEMORANDUM FROM MARATHI Fom
INDUSTRY
*303. SHRI S. K. VAISHAM-

PAYEN:
SHR:MATI TARA RAM-

CHANDRA SATHE:

Will the Minister of INFORMA-~
TION AND BROADCASTING bs
pleased to state:

(a) whether it is a fact that a dele-
gation of Marathj film industry sub-
mitted a memorandum con.aining
their demands to Government in Sep-
tember, 1966; and

(b) if so, what action Government
propose to take in the matter?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI RAJ
BAHADUR): (a) and (b) The
Marathi Film Producsrs have invited
the attention of Government to certain
difficulties encountered by them in re-
gard to incidence of taxation, increas-
ed exhibition facilities ang financial
assistance for production ~f films.
Government is already seized of these
problems which are common to the
Film Industry and is consiiering mea-
su-es to alleviate the hardships to the
axtent practicable which will facilitate
production and exploitation of films.

SHRI S. K. VAISHAMPAYEN: One
of the demands of the Delegation has
been about recognition to their two
associations, namely, the Marathi Fi'm
Produ~ers  As-ociation, and the
Warathi Film Distributo-s As<ociation.
Wil the Government consider giving
such recognition immediately?

SHRI RAJ BAHADUR: Sir, so far
as the reensnition is concerned. we
have no such sistem of r~cognis‘ng
snch associations. The associalions
that come intn being correspond with
us and we certainly respond to that
correspondence,

+Twe guestion was actually asked
on the floosr of the House by Shri
8. K. Vaishampayen.
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SHRI s, K. VAISHAMPAYEN: The
Maidbas 1IN Laddse-y has pot  sil
conmie uuder the intlucnce of the Big
Finauce, nor has tne evil of Star sys-
tem affected 11. As a result, the
Maratn) films are ot a good stundard.
But they are facing a crisis because ot
noa-availapility ot theatres and the
exoib:tant ren s. Will the Government
take steps to check these exo.bitant
rent; and save the industry?

SHR]1 RAJ BAHADUR: The pro-
blems that hs has mentioned are fac-
tually correct and I do share with him
that teeling. So far as the quest.on
of maintenanre of standards by the
Marathi fi ms is concernel, I do take
notice of the fact that they aze try-
ing to do it.

SHRI D. THENGARI: Regarding
relaxation in taxation, has any deci-
sion been taken by the Government?

SHR[ RAJ BAHADUR: There are
two demands; one i; that the rate of
excise duty should be rcduced, and the
other is that there should be complste
exemption. The Finance Ministry has
not accepted that in view of the pra-
sent economic situation. But we have
rerent'y put forward a proposal that
purposive films with <ocial, national
and also artistic merits and excel ence
should be con<ilered for exemption
from cerrtain taxes, and in that context
we propose to take up the question
again with the Ministry of Finnare
and als~» with the State Government
concerned.

SHRT S K. VATSHAMPAYEN: The
Ma-athi film- a~a nnt getting the re-
anired finance from th- Fi'm Finance
Cornnration h-eanse of certain re'd
conditinns. There ara combvlaints
from nthen Blm inductries alsn, Will
the WMiniste~ th~rafore con-~ider an-
pointine a c~mmittee to ennuire jnto
this and re’ax these crnditions?

SHPT PAT RAHADIIR: Sir. there
are twn AiM~tieg in the way of the
Film Winamen Carnoration one, that of
PAneity Al ABnanna ang’lah’e gt its
diennral and carnndly that <uch films
or film producers as have been helpad

[RAJYA SABHA]
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by the Corporation have not yet been
ab.e to repay their loans. T.ac resuit
has be.n taat it has a sort of advcrse
a.cumulating bulance and, autural y,
we would like to get over all taese
difficulties by whatever means possi-
ble.

SHRI M. P. BHARGAVA: May 1
know, Sir, from the hon. M:niste: as
to what steps are b.ing taken by him
for the appo.ntment of the committee
which this Housz had recommended
last year to go into the question of
the film industry?

SHRI RAJ BAHADUR: Sir, in view
of the appointment of a very high-~
powered committee with comoreh-n-
sive ierms of reference—the Chanda
Committce—we think we should wait
for the recommendations of thit com-
mittee in resard to this matter also
before we think of implementing that
resolution.

MR. CHAIRMAN: Next questinn,

*304 [The quectioner (Shri Sitaram
Jaipuria) wne ah-ent For answer, vide
cols. 2277-2278 infra.l

Sovier PRIME MINISTER’S VISIT TO INDIA

*305. SHR" D THENGART: Wil! the
Ministr.- of EXTERNAL AFFAIRS be
please] to state:

(a) whether it is a fact that the
Prime Minister of the U.STR. is
visiting India in Novemb-r, 1966; and

(b) it co. what are the details of
the prog-amme of his visit?

THE, MINISTER OF EXTRRNAL
AFFATRS (SHRI M. C. CHAGLA):
(a) No, Sir.

(b) Question does not arise.

SHRT D. THENGART: If not in
November, when is his visit a~hedu’ed
to take place? If not in Nov-mber, in
which month he is scheduled to visit?



